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 Pending : 65 and Disposal : 0

Sl No. Case No. Date of Registration Cause Title Advocate
1 SAT/69/2021 28-06-2021 ARUPENDU SENGUPTA  VS  PURNENDU SENGUPTA AND ORS SOUMO CHAUDHURY
2 FAT/127/2021 28-06-2021 JAYASHREE MITRA  VS  SHEILA MITRA SAPTARSHI KUMAR MAL
3 FAT/128/2021 28-06-2021 JAYASHREE MITRA  VS  SHEILA MITRA AND ANR SAPTARSHI KUMAR MAL
4 WPA(P)/186/2021 28-06-2021 TARUNJYOTI TEWARI  VS  UNION OF INDIA AND ORS. SAKET SHARMA
5 FMAT/389/2021 28-06-2021 CHANDAN BAKSI  VS  SAJAL DAS AND ORS IFTIKAR MUNSHI
6 CPAN/426/2021 28-06-2021 GARIMA RUNGTA  VS  UNION OF INDIA AND ORS. SIDDHARTHA SHROFF
7 MAT/592/2021 28-06-2021 DILIP SHAW AND ANR  VS  SMT RANU PAL AND ORS RAJLAKSHMI GHATAK
8 MAT/593/2021 28-06-2021 SAMAR PRIYADARSHEE  VS  SUMITA PRIYADARSHEEAND ORS TANUSHREE CHOWDHURY
9 MAT/594/2021 28-06-2021 PRADIP  HAIT AND OTHERS  VS  STATE OF WEST BENGAL AND ORS. MANAS  DASGUPTA
10 MAT/595/2021 28-06-2021 WEST BENGAL STATE ELECTRICITY TRANSMISSION COMPANY LIMITED AND OTHERS  VS  SRIKUMAR  CHATTOPADHYAY AND ANOTHER SUMIT  RAY
11 CO/1217/2021 28-06-2021 DILIP KUMAR NATH AND ORS  VS  ABDUL KAZI MONDAL AND ORS Arjun Samanta
12 CO/1218/2021 28-06-2021 PARITOSH SARKAR  VS  JAHIRUDDIN MONDAL AND ORS Arjun Samanta
13 CO/1219/2021 28-06-2021 ASTA KUMAR HAIT AND ANR  VS  BADAL CHANDRA DAS AND SONS FATIMA HASSAN
14 CRR/1381/2021 28-06-2021 JAHANARA BEGUM@JAHANARA BEGAM SEKH AND ORS  VS  STATE OF WEST BENGAL AND ORS. Srimoyee Mukherjee
15 CRR/1382/2021 28-06-2021 RAJENDRA PRASAD JAISWAL AND ANR  VS  STATE OF WEST BENGAL AND ANR PAYEL SHOME
16 CRR/1383/2021 28-06-2021 VARUN GOENKA  VS  STATE OF WEST BENGAL AND ANR PRITAM ROY
17 CRR/1384/2021 28-06-2021 MISS ANINDITA GHOSH  VS  STATE OF WEST BENGAL AND ANR SUBHASISH PACHCHAL
18 CRM/4330/2021 28-06-2021 PRANAB GHOSH @BABU  VS  STATE OF WEST BENGAL ANGSHUMAN CHAKRABORTY
19 CRM/4331/2021 28-06-2021 RAFICK SARDAR  VS  STATE OF WEST BENGAL KARABI ROY
20 CRM/4332/2021 28-06-2021 MARFAT SK  VS  STATE OF WEST BENGAL KINGSHUK MONDAL
21 CRM/4333/2021 28-06-2021 AVIJIT SEN@BULTA  VS  STATE OF WEST BENGAL SUBHASIS PACHCHAL
22 CRM/4334/2021 28-06-2021 SERINA BIBI AND ORS  VS  STATE OF WEST BENGAL JOY CHAKRABORTY
23 CRM/4335/2021 28-06-2021 AJAY PAL@AJOY PAL@RAJU  VS  STATE OF WEST BENGAL DEBAYAN GHOSH
24 CRM/4336/2021 28-06-2021 FAIJUL SK  VS  STATE OF WEST BENGAL AMARENDRA CHAKRABORTY
25 CRM/4337/2021 28-06-2021 MD SHAKIL@MD SAKIL  VS  STATE OF WEST BENGAL DEBAYAN GHOSH
26 CRM/4338/2021 28-06-2021 KHANDAKAR MAIDUL ISLAM  VS  STATE OF WEST BENGAL DIPTA DIPAK BANERJEE
27 CRM/4339/2021 28-06-2021 UTPAL DAS  VS  STATE OF WEST BENGAL SANJIB DAN
28 CRM/4340/2021 28-06-2021 MANOJ MONDAL  VS  STATE OF WEST BENGAL MINOTI GOMES
29 CRM/4341/2021 28-06-2021 NUNIBALA KUMAR  VS  STATE OF WEST BENGAL ARITRA BHATTACHARYA
30 CRM/4342/2021 28-06-2021 RIPAN BISWAS@PUCHA AND ANR  VS  STATE OF WEST BENGAL RUPSA SREEMANI
31 CRM/4343/2021 28-06-2021 GOUTAM  MANDAL  VS  STATE OF WEST BENGAL MUSHARRAF  ALAM  SK
32 CRM/4344/2021 28-06-2021 JOYDEB MONDAL  VS  STATE OF WEST BENGAL TIRTHA PATI ACHARYA
33 CRM/4345/2021 28-06-2021 ANANTA RUIDAS AND ORS  VS  STATE OF WEST BENGAL RITHA PATI ACHARYA
34 CRM/4346/2021 28-06-2021 REJAUL SK@REJUL  VS  STATE OF WEST BENGAL MUJIBAR ALI NASKAR
35 CRM/4347/2021 28-06-2021 ANKUR PRAMANIK AND ORS  VS  STATE OF WEST BENGAL DIPAYAN DAN
36 WPA/10830/2021 28-06-2021 SNEHALATA RABIDAS  VS  UNION OF INDIA AND ORS. Arjun Samanta
37 WPA/10831/2021 28-06-2021 MANDAN KUMAR SAHA AND ANR  VS  STATE OF WEST BENGAL AND ORS. DIBYENDU CHATTERJEE
38 WPA/10832/2021 28-06-2021 AMITABHA CHAKRABORTY  VS  STATE OF WEST BENGAL AND ORS. DIBYENDU CHATTERJEE
39 WPA/10833/2021 28-06-2021 PRASANTA  KUMAR  BISWAS  VS  STATE OF WEST BENGAL AND ORS. SARTHAK  BURMAN
40 WPA/10834/2021 28-06-2021 SURINDER KUMAR KOTNALA AND ANR  VS  STATE TAX OFFICER, BUREAU OF INVESTIGATION(NORTH BENGAL), SUDARSHAN PUR ,RAIGANJ ZONE AND ORS ABHIJAT DAS
41 WPA/10835/2021 28-06-2021 RAMPADA BASAK AND ANR  VS  STATE OF WEST BENGAL AND ORS. SOBHAM MAJUMDER
42 WPA/10836/2021 28-06-2021 MAHITOSH BISWAS  VS  W.B.S.E.D.C.L AND ORS Shahan Shah
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43 WPA/10837/2021 28-06-2021 M/S. ABDUL MATIN  VS  GEN MANAGER, MACKINTOSH BURN LTD AND ORS WASIM REZA
44 WPA/10838/2021 28-06-2021 ASHOK MANDAL AND ORS  VS  STATE OF WEST BENGAL AND ORS. SASTHI CHARAN DHARA
45 WPA/10839/2021 28-06-2021 PURNENDU SEKHAR BAIDYA  VS  STATE OF WEST BENGAL AND ORS. PANKAJ HALDER
46 WPA/10840/2021 28-06-2021 PABAN HALDER  VS  STATE OF WEST BENGAL AND ORS. SAMARJIT BALIAL
47 WPA/10841/2021 28-06-2021 PANNALAL KARMAKAR AND ORS  VS  STATE OF WEST BENGAL AND ORS. SYED SAMSHUL AREFIN
48 WPA/10842/2021 28-06-2021 SAMJAD SEKH  VS  STATE OF WEST BENGAL AND ORS. ASIF DEWAN
49 WPA/10843/2021 28-06-2021 EMPLOYEES STATE INSURANCE MEDICAL ASSOCIATION AND ANOTHER  VS  UNION OF INDIA AND ORS. ANUJIT  MOOKHERJI
50 WPA/10844/2021 28-06-2021 MAYA RANI BISWAS  VS  UNION OF INDIA AND ORS. SUNIT KUMAR ROY
51 WPA/10845/2021 28-06-2021 HARISADHAN NASKAR  VS  STATE OF WEST BENGAL AND ORS. LAKSHMI NATH BHATTACHARYA
52 WPA/10846/2021 28-06-2021 M/S. SONAI FOOD MARKETING PVT LTD AND ANR  VS  STATE OF WEST BENGAL AND ORS. NIBEDITA PAL
53 WPA/10847/2021 28-06-2021 KAJAL SAHA AND ORS  VS  STATE OF WEST BENGAL AND ORS. SHIBAJI KUMAR DAS
54 WPA/10848/2021 28-06-2021 MOUMITA MITRA BERA AND ORS  VS  STATE OF WEST BENGAL AND ORS. SOMESH KUAMR GHOSH
55 WPA/10849/2021 28-06-2021 MD AKRAM@MD AKRAM KURESI  VS  THE C.E.S.C. LTD AND ORS SUMAN BANERJEE
56 WPA/10850/2021 28-06-2021 SK JAMALUDDIN AND ORS  VS  STATE OF WEST BENGAL AND ORS. SUMITA SEN
57 WPA/10851/2021 28-06-2021 PRASENJIT DAS  VS  STATE OF WEST BENGAL AND ORS. SOMESH KUMAR GHOSH
58 WPA/10852/2021 28-06-2021 BAPPA PRAMANIK  VS  BIDHANNAGAR MUNICIPALITY AND ORS SANCHITA CHAUDHURI
59 WPA/10853/2021 28-06-2021 AMIT MAZUMDER  VS  STATE OF WEST BENGAL AND ORS. MRINMOY MOHAN BARAT
60 WPA/10854/2021 28-06-2021 SUKUMAR ROY AND ANR  VS  STATE OF WEST BENGAL AND ORS. SAILEN NASKAR
61 WPA/10855/2021 28-06-2021 SABANA BIBI  VS  THE STATE OF WEST BENGAL AND ORS PARTHA SARATHI DAS
62 WPA/10856/2021 28-06-2021 APPEJAY TEA LTD AND ANR  VS  UNION OF INDIA AND ORS. SUDESHNA MAZUMDER
63 WPA/10857/2021 28-06-2021 SAMSUL ALAM MOLLAH  VS  THE STATE OF WEST BENGAL AND ORS PARTHA SARATHI DAS
64 WPA/10858/2021 28-06-2021 ARMAN ALI SHAIKH AND ORS  VS  STATE OF WEST BENGAL AND ORS. SAIKAT SUTRADHAR
65 WPA/10859/2021 28-06-2021 BISWAJIT GHORUI AND ORS  VS  STATE OF WEST BENGAL AND ORS. SAIKAT SURRADHAR
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